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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 485 OF 2024

IN THE MATTER OF :

DR. AJAY KUMAR AND OTHERS.............ccvvvveneen. APPLICANTS
VERSUS
UNION OF INDIA AND OTHERS.............ccvvvene RESPONDENTS

9
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REPLY ON BEHALF OF THE RESPONDENT NO. 10,

MUNICIPAL COMMISSIONER, JHANSI NAGAR NIGAM

In compliance with the Hon'ble NGT orders dated 30-07-2024 and
06-11-2024 in O.A. No. 485/2024 (Dr. Ajay Kumar and Others vs.
Union of India and Others), this affidavit on the said matter is hereby
submitted to the Hon'ble NGT by the undersigned, Municipal
Commissioner, Respondent No. 10, on behalf of the Municipal

Corporation.

That the Original Application does not mention the Khasra no of the
land alleged to be encroached. However, based on the description of
the area as provided in the original Application the land alleged, as
per revenue records was identified to be 22.624 hectares comprised

in Arazi No. 1000/1386 in Mauja Pichaur, Jhansi.

That out of the entire area of land 9.859 hectares of land in question
is bhumidhari land with transferable rights of private individuals.

While 10.742 hectares of land is under the management and control

* of answering Respondent as per the revenue records. As per the

records, the landowners on the land in Arazi No. 1000/1386

(ANNEXURE -1) arc as under:

. Area Khata Name recorded
S.No. | Arazi No. (Hectare)| No. in the revenue
1 [1000/1386/1 1.947 106 Prabhashankar etc.
1000/1386/2 1.198 172 Rajkumar cte
1000/1386/3 2.428 398 Hill- Zila
| |Parsihad Jhansi
1000/1386/4 2.023 390 Bhagwan
Mahaveer Swami
200th Niravn
Mahotsav Samiti
1000/1386/5 0.045 392 Indra Park
1000/1386/6/1 |  0.097 6l Garibdas Fic,
1000/1386/6/2 | 0.093 | 158 | Masalti




8 11000/1386/6/3 ] 0.190 76 Jitendra Kumar Etc. 103
1000/1386/7/1 0.110 279 Surender Srivastava
10 1000/1386/7/2| 1.129 394 Tauriya (State
Government)

1T 11000/1386/8 0.042 381 | Bangar in form of

| road.
12 (1000/1386/9 - Included in part 1.

13 1000/1386/10 9.526 399 In form of Hill

14 11000/1386/11 | 3.796 361 | Temple Sheetla Ma
as Bhumidhar with
transferable rights.
Total 22.624

hectare J

O

4. That out of the said 10.742 hectares (S. No. 5, 10, 11, 13 in the table
above), answering Respondent is in possession of 4.566 hectares of
land in question. However, the remaining 6.176 hectares of land is in
possession of others on which temples etc. are constructed on the
basis of the execution of the order for settlement of boundaries dated
16.11.1984. Though the said order was recalled on 10.12.2015, but
the same is stayed by the Hon’ble High Court of Judicature at
Allahabad by order dated 20.02.2018 in Writ C No. 6696 of 2018 on
the question of settlement of the boundaries. Hence, no possession
could be taken by the answering Respondent. A true copy of the order

\[ passed by the High Court of Judicature at Allahabad in Writ C No.
N})\g@i@ 696 of 2018 dated 20.02.2018 is (ANNEXURE -2)

e T

5. That, the land in Khata no. 390 is recorded in the name of Bhagwan
Mahaveer Swami 2500th Nirvana Mahotsav Samiti. This land has
vested in the State Government by removing the name of the Samiti,
against which it has filed a Writ C No. 1424 of 2024 before the High
Court of Judicature at Allahabad which is pending consideration

(ANNEXURE-3). Further against the District Administration and

the answering Respondent taking over the possession of the land

another Writ C No. 11692 of 2022 and 13751 of 2022 is filed before
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management and control of the answering Respondent and is
bhumidhari of the individuals is utilised by the inhabitants and the
issue of settlement of boundaries is pending as the demarcation of
land is in dispute and is subject to a Hon’ble High Court order.
Moreover, the jurisdiction of the Jhansi Municipal Corporation is the
management of government land vested in Jhansi Nagar Nigam as
well as removing and monitoring encroachments on these lands. As
the demarcation of the land is under dispute, the matter is subject to
the ongoing judicial proceedings in the Hon’ble High Court is
mentioned in para 4. Matters regarding construction on private land

are beyond the jurisdiction of Jhansi Nagar Nigam.

7. That in the light of the reply in the preceding paragraphs it is
submitted that concerning the demarcation of land, the lawsuit of
Mandir Shitalamata versus the Municipal Corporation (No.
6696/2018) is pending before the Hon'ble High Court, Allahabad. In
addition, two cases regarding the possession of land (Nos.
11692/2022 and 13751/2022) between Bhagwan Mahaveer Samiti
and the Municipal Corporation are also pending before the Hon'ble
High Court, Allahabad. Due to the pendency of these lawsuits, the
Municipal Corporation is not in a position to take possession of the
land. As soon as these cases are disposed of, the process of taking
possession will commence. Therefore, the original application

,///"—:‘*\\\ deserves to be dismissed being not maintainable as well as beyond
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BEFORE THE NATIONAL GREEN TRIBUNAL, l’ll
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 485 OF 2024 .. "J L5

IN THE MATTER OF : Ll
DR. AJAY KUMAR AND OTHERS......................... APPLICANTS

VERSUS

UNION OF INDIA AND OTHERS............ccveunn.. RESPONDENTS
AFFIDAVIT

I, SATYA PRAKASH, aged about 37 years, S/o Shri Ram Chandra

@\QNU B3, R/o A-1, Nagar Ayukta Awas, Near Atal Ekta Park, Civil Lines
U. P.-284001, do hereby state on solemn affirmation as under:

I EJ the Respondent No.10, Municipal Commissioner, Jhansi Nagar
Mg \m in the present Original Application as such I am well conversant
With the facts and circumstances of the present case and hence,

competent to swear this affidavit.

2. That I have gone through the accompanying Reply from para 1 to 7 and
say that the contents thereof are true and correct to the best of my
knowledge and belief and I believe the same to be true.

3. That the Annexure R-1 to R-5 the reply are true copy of the documents.

Solemnly affirmed on this 24 day of February, 2025 at Jhansi, U.P.
Ve
: %
.51e)
DEPONENT

Verified at Jhansi, U.P. on this 24 day of February, 2025 that the
contents of my above affidavit are true and correct to my knowledge and
no part of it is false and nothing material has been concealed therefrom.

bgels”

DEPONENT

VERIFICATION

foreaomq st ,tz’mn t /ZSs
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A
e, PENDING
ot
Case Status - WRIT - C ( WRIC )-[6696/2018] |
=T Generated on : 22-02-2025 at 04:10:43 pm
ng No.
TNR WRIC/13380/2018 Fling Dalo : 17022018
UPHC010326162018 Dato of Raglstration : 17-02-2018
Case Status
First Heari
irst Hearing Date 20lh Fabruary 2018
Next Hearing Date
Coram
B
Cench Typs Singlo Bonch
auselist Type AdditionalUnlistod List
Sisi UTTARPRADESH
District JHANSI
Petitioner/Respondent and their Advocate(s)
Petitioner Rospondont V] _
1. MANDIR SHEETALA DEVI VIRAJMAN, MOHALLA JUGAYANA
Advocate - MANOJ KUMAR SAHU(AM0299/2012 ), RAMESH RAI(A/R1055/2012 ), SWAPNIL 1. COMMISSIONER JHANSI DIVISION AND 10 OTHERS
SINHA(A’S0192/2021 ),VINEET KUMAR SINGH(AV0340/2012 ) Advocate - C.8.C.{CSC/2012 ) /)
(2 2TA4
Category Details i<
gory mz 31 2 ﬁ"{% -
Category THE U.P. LAND REVENUE ACT 1901 (110300) ead
Sub Category Miscellaneous (110390) % ﬂ’qv{ Ty
|A Details
o Date of 1A
Application(s) Number Party Next / Disposal Date
Flling ext 7 HIspo Status
MANDIR SHEETALA DEVI VIRAJMAN, MOHALLA JUGAYANA Vs COMMISSIONER JHANSI
LA’1/2018 Classification :Stay Application DIVISION AND 10 OTHERS 17-02-2018 Pending
Applied by (Advocate) :
\N272022 (26202372022) Classification :Stzy MANDIR SHEETALA DEVI VIRAJMAN, MOHALLA JUGAYANA Vs COMMISSIONER JHANSI
N . : DIVISION AND 10 OTHERS 30-06-2022 Pending
=m0 Applied by (Advocate) :MANOJ KUMAR SAHU
" (1165072023 Classification MANDIR SHEETALA DEVI VIRAJMAN, MOHALLA JUGAYANA Vs COMMISSIONER JHANSI
i ) ot DIVISION AND 10 OTHERS 07-01-2023 Pending
Vekalznama Applied by (Advocate) :SWAPNIL SINHA
- MANDIR SHEETALA DEVI VIRAJMAN, MOHALLA JUGAYANA Vs COMMISSIONER JHANSI
IN/X ! Iﬁ o
e 22 ‘Sf‘."'m’ Clas=ification DIVISION AND 10 OTHERS 09-01-2023 Pending
-ExiavEcn o e Applied by (Advocate) :VINEET KUMAR SINGH
. MANDIR SHEETALA DEVI VIRAJMAN, MOHALLA JUGAYANA Vs COMMISSIONER JHANSI
g i
Eusmzs (44585/2023) Classification DIVISION AND 10 OTHERS 25-01-2023 Pending
simpleagment Applied by (Advocate) :VINEET KUMAR SINGH o
g -~ MANDIR SHEETALA DEVI VIRAJMAN, MOHALLA JUGAYANA Vs COMMISSIONER JHANSI —
= S Clas: t 2 &
W?:!Z; (18557872023) Classification :Listing | [ <\ " | 5’10 OTHERS 17:04-2023 6:;:34—2023 (Bench ID Disposed
Application Applied by (Advocate) :VINEET KUMAR SINGH )
WANDIR SHEETALA DEVI VIRAIMAN, MOHALLA JUGAYANA Vs COMMISSIONER JHANSI
\A/7/2023 Classification :Rejoinder Affidavit DIVISION AND 10 OTHERS 01-06-2023 Pending
Applied by (Advocate) :VINEET KUMAR SINGH -
Listing History
Hon'ble MrJ/MsJDr., Justice =
Listl t
Cause List Type \ In chamber of Registrar(s)/Jt. Registrar(s) Isting Date Shart Order
Addmonzl/Unlisted List HON'BLE JUSTICE VIVEK CHAUDHARY 05-02-2025 T [pPo
Addtonal/Unisted List HON BLE JUSTICE MANISH KUMAR NIGAM 06-01-2025 List after 3 weeks
Addmonal/Unisted List HONBLE JUSTICE MANISH KUMAR NIGAM 09-12-2024 List After a Fixed Pericd
Addonal/Unlisted List HON BLE JUSTICE MANISH KUMAR NIGAM 14-11-2024 List After a Fixed Period
Additional/Unlisted List HON'BLE JUSTICE Dr. Y. K. SRIVASTAVA 19-09-2024 PO
AdditionzY/Unlksted List HONBLE JUSTICE Dr. Y. K. SRIVASTAVA _ 09-08-2024 PO
Addmonal/Unbsted List HONEBLE JUSTICE Dr. Y. K. SRIVASTAVA 10-07-2024 PO
Additional/Unbisted List HON BLE JUSTICE ASHUTOSH SRIVASTAVA 29-05-2024 List After a Fixed Penod
AddionalUnlisted List HONELE JUSTICE ASHUTOSH SRIVASTAVA 30-04-2024 List After a Fixed Penod
Transferred AddtionalUnlieted List HON BLE JUSTICE MANJIVE SHUKLA 24-04-2024 PO
‘Additional/Unlisted List HONBLL JUSTICE ASHUTOSH SRIVASTAVA 16-04-2024 PO
Additional/Unlisted Lict HONBLE JUSTICE RAJELY MISRA 16-01-2024 List after 3 Months
Additional/Unlsted List HONELE MANJIVE SIHUKIA(Bench 10 6988) 05-12-2023 List after a fixed period
Additional/Unlisted List HONELE MANJIVE SHUKLA(Bench 1D°6988) 04-09-2023 PO.
Addiional/Unlisted List HON BLE MANJIVE SHUKLA(Bench 1D .6988) 07-08-2023 List ator a fixed period
Additional/Unlisted List HONBLE MANJIVE SHUKLA(Bench 1D 6988) 24-07-2023 List ofter a fixed period
Additional/Unlisted List HON'BLL: MANJIVE SHUKLA(Bench 1D 6988) 10-07-2023 List after a fixed period
‘Additional/Unlisted List HON BLE ASHUTOSH SRIVASTAVA(Bench 1D 6593) 16-05-2023 List after a fixed period
Additional/Unlisted List HON BLE ASHUTOSH SRIVASTAVA(Bench 1D 6593) 20032023 50
Additional/Unlisted List HONBLE ASHUTOSH SRIVASTAVA(Bench 1D.6593) 13-03-2023 P‘o.
Additional/Unlisted List H:(JN'BI.E VIKAS BUDHWAR(Bench 10 6589) 2702.2023 —
Additional/Unlisted List HON'BLE VIKAS BUDHWAR(Bench 1D 6589) PO,
20-02-2023 PO.




/
; /[ Honble Mr/Ms.JDr. Justice 3 5 Listing Dato Short Order
L \In chamber of Registrar(s)lJt. Reglstrar(s)
13 @"'e" List HON'BLE VIKAS BUDHWAR (Bonch ID-6589) 13-02-2023 PO.
e~ ‘'Uniisted List HON'BLE CHANDRA KUMAR RAI(Bonch ID:6606) 06-02-2023 P.O.
HON'BLE JUSTICE CHANDRA KUMAR RA 30-01-2023 DATE FIXED
> \ HON'BLE JUSTICE CHANDRA KUMAR RAl 12-01-2023 Llat oftor a fixed porlod
b HON'BLE JUSTICE CHANDRA KUMAR RAI 05-07-2022 List ofor a fixud period
AddtionalfUnlisted List HON'BLE CHANDRA KUMAR RAKBonch 1D 6600) 25:00-2010 List aftor a fixad poriod
Daily Cause List HON'BLE SIDDHARTHA VARMA(Donch 1D.6123) 24-07-2010 Po.
Daily Cause List HON'BLE SIDDHARTHA VARMA(Donch 1D.5123) 16-07-2018 P.0.
HON'BLE SIDDHARTHA VARMA(Donch 1D §123) 09072010 List aftar a fxed porlod
HON'BLE MAHLSH CHANDRA TRIPATHI(Bonch 1D 6110) 00.05-2010 Waok Commoncing
HON'BLE PANKAJ NAQVI(Bench 1D.4602) 20-02-2010 Waook Commoencing

W NGV s WON -3

B T A Y
» W N - O

Date

06-01-2025
09-12-2024
14112024
29052024
30042024
16-01-2024
05-12-2023
07-05-2023
24072023
10-07-2023
16052023
12012023
25032018
20-02-2018

Order/Judgement
Order/Judgement

view
Viow
Vivw
View
view
view
VoW
Viow
Viow
Viow
viow
view
view

view

Dsclarmer: Status repot is besad on Sata svaladie on COMS servers.
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Court No. = § 36
137
Gase = WRIET - C No, = G696 ol 2018

)y . ; \

Petitioner 1« Mandiv Sheetala Devi Vieajman, Mohalti

\|l\}‘\\\\'i\l|\\

:{\v\slmmh‘wu 1= Commtsstoner hanst Division And 10 Others
:mmwl lim‘ Petitioner = Mano] Kumar Sihu, Ramesh Ral

Counsel tor Respondent :- (5.0,

Hon'ble Pankad Nagvia,

1Cis submmitted by the leamed counsel for the petitloner that an
onder under Section 41 ol the U, 1% Land Revenue Act came 1o
be executed in his favour on 16,11 1904 whereas the sald order
came to be recalled at the nstanee of Nagae Nigam, Jhansi on
IO.‘I'J.BOIE'\ alter 31 years, that oo without hearing  the
petnonet,

Matter vequires consideration,

Learned Standing Counsel has accepted notlees on hehall of
respondent Nos. 1 and 2.

lssue notice to private respondents No. 3 (o 12,

\ll the respondents are granted a months time o lile couater
affidavit.

Rejoinder, if any. be filed within two weeks thereafter.
List in the week commencingt 7.5.2018.

Tl the next date of listing operation of the orders dated
10.12.2015 and 17.7.2017 shall remain stayed.

Order Date :- 20.2.2018
Ravi Prakash
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High Court of Judicature at Allahabad?MNEXURE R-3

PENDING
Case Status - WRIT - B ( WRIB )-[1424/2024]

Generated on : 22-02-2025 at 04:39:30 pm

Fliing No. WRIB/64295/2024 Filing Date : 20.03-2024
Ll UPHC051744842024 Dala of Reglstration : 21-03-2024
Caso Slalus
Eicliisang Dais 201h March 2024
Next Hearing Date T
Coram
Bench Type Single Bonch
Causelist Type AddillonalUnlisted List
Stats UTTARPRADESH
Distnct JHANS]
Petitioner/Respondent and thelr Advocate(s)
Petitioner - Respondont
1. COMMITTEE OF MANAGEMENT SHREE BRAG\WAN MAMAVEER LOK KALYAN SAMITI 1. Slato of UP AND 4 OTHERS
Advocate - AKLANK KUMAR JAIN(AA215872013 ), St. Advocate(SA2012 ) Advocato - C.S.C.(CSC/2012)
Category Details
Category THE U.P. LAND REVENUE ACT 1901 (110300)
Sub Category CRDER PASSED BY BOARD OF REVENUE (110322)
|A Details
Application(s) Number Party Date of Next / Disposal IA
Filing Date Status
\A/172024 ClassHfication =Sty COMMITTEE OF MANAGEMENT SHREE BHAGWAN MAHAVEER LOK KALYAN SAMITI Vs Stata of UP AND 4
foplication OTHERS 21-03-2024 Pencing
) Appled by (Advocate) :AKLANK KUMAR JAIN
COMMITTEE OF MANAGEMENT SHREE BHAGWAN MAHAVEER LOK KALYAN SAMITI Vs State of UP AND 4
187272024 Classification :Stzy Vaczon | OTHERS 08-08-2024 Pending
Apgplied by (Advocate) :C.S.C.
\A3 2024 ClassHication ~Cocrter COMMITTEE OF MANAGEMENT SHREE BHAGWAN MAHAVEER LOK KALYAN SAMITI Vs State of UP AND 4 '
bo OTHERS 08-08-2024 Pending
Applied by (Advocate) :.C.S.C.
Listing History
x Hon'ble Mr/Ms /Dr. Justice P - ainorbord -
c st Type \ in chamber of Registrar(s)/Jt. Reglstrar(s) 9 © - ik il
Aadtonal/Unisted List HONELE JUSTICE CHANDRA KUMAR RAI 21-02-2025 ~ |PoO
Acdaonal/Unissted Lrst HONBLE JUSTICE CHANDRA KUMAR RAI 04-02-2025 PO
Aadtmnal/Unlksted List HONELE JUSTICE CHANDRA KUMAR RAI 10-01-2025 PO
haduonal/Unisted List RONELE JUSTICE SAURABH SHYAM SHAMSHERY 16-12-2024 PO
Aastmnalnisied Lt HONELE JUSTICE SAURABH SHYAM SHAMSHERY 26-11-2024 PO
Aadeonal/Unbsted List HONELE JUSTICE SAURABH SHYAM SHAMSHERY 06-11-2024 PO
adwunal/Unksted List HON ELE JUSTICE ASHUTOSH SRIVASTAVA 01-10-2024 )
smonal/Unisted List RONELE JUSTICE ASHUTOSH SRIVASTAVA 13-09-2024 PO
Addmonal/Unkisted List HONEBLE JUSTICE ASHUTOSH SRIVASTAVA 30-08-2024 PO
Aodronal/Unksted List HON'BLE JUSTICE ASHUTOSH SRIVASTAVA 13-08-2024 PO
Daily 1 List RONBLE JUSTICE ASHUTOSH SRIVASTAVA 13-08-2024 LPPWC
Aastona/Inbsted List JHON BLE JUSTICE ASHUTOSH SRIVASTAVA 30-07-2024 PO
hoamonalUnksied List O BLE JUSTICE ASHUTOSH ERIVASTAVA 15-07-2024 PO
Aadmona/Unksted List HONBLE JUSTICE ASHUTOSH SRIVASTAVA 05-07-2024 )
Fresn List HON BLE JUSTICE CHANDRA KUMAR RAI 29-03-2024 Dats Fixed
Order/Judgement
M Date Order/ Judgement /

1 294532024 vew / i W
, 4
s
“d g
Disclasmer Status repon s based i Cals svaioumw un COIAS bervers 'afd\ W‘\\,

Pamed un 2202-7025 ol (4 3% U8 pm
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High Court of Judicature at Allahabad ANNEXUREfad

PENDING
Case Status - WRIT - C ( WRIC )-[11692/2022]

Generated on : 22-02-2025 at 04:31:34 pm

Filing No. WRIC/26399/2022 Fliing Date ! 13-04-2022
CNR UPHCO010645882022 Date of Reglstration : 22-04-2022

Case Slatus
First Hearing Date 27Wh April 2022
Next Hearing Date
Stage of Case For Admission
Coram
Bench Type Divislon Banch L R
Causeist Type AdditionalUnlisted List
Swate UTTARPRADESH
Distt JHANSI

Petitioner/Respondent and their Advocate(s)
Pettioner Respondont
1. CM SHREE BRAGSWAN MANAVEER LOX KALYAN SAMITI AND ANOTHER 1. STATE OF U.P.AND 5 OTHERS
Advocate - AKLANK KUMAR JANAA215472013 ).Sr. Advocate(SA012) Advocate - C.S.C.(CSC/2012 ) KAMLESH KUMAR TIWARI(A/K0118/2012 ), GOPAL KRISHMA
PANDEY(A/G0137/2012))
Category Details

Category MUNICIPALITY (220700) y:
Sub Categary Miscellaneous (220790) / / \ /

Linked Cases (Case Number)

= % rer T

{w RIC 5751202
@ \T\n
IA Details s X
Aoplizztion . Next / Disposal 1A
‘) n— P % ling Date Status
/M SHREE BHAGWAN MAHAVEER LOK KALYAN SAMITIAND ANOTHER Vs STATE OF UP. ©~
A 2022 (1672522222) Classification Sy e e rrovam s
e Applied by (Advocate) :
AD2070 (152181/2022) Classificztion C/M SHREE BHAGWAN MAHAVEER LOK KALYAN SAMIT| AND ANOTHER Vs STATE OF U.P. .
AND 5 OTHERS 07-05-2022 Pencing
Vaszzmams Aoplied by (Advocats) :
. C/M SHREE BHAGWAN MAHAVEER LOK KALYAN SAMIT| AND ANOTHER Vs STATE OF U.P.
IABZI22 (2825112022 Classification :Courter [ = =77 — 04002022 g
#szev Applied by (Advocate) :
. CM SHREE BHAGWAN MAHAVEER LOK KALYAN SAMITSAND ANOTHER Vs STATE OF U.P.
W20 (3825152022) Classification :Couter £1D 5 OTHERS . Sxing
s Applied by (Advocate) :
/M SHREE EHAGWAN MAHAVEER LOK KALYAN SAMITI AND ANOTHER Vs STATE OF U.P.
FLIZUTS (124640372073 ) Classification [Rejoncer £ 5 OTHERS J— -
“5‘“" Applied by (Advocate) AKLANK KUMAR JAIN
Listing History
le MrJ/Ms /Dr. Justice
’ Cause List Type :‘l:" :r)-ambw of Registrar(s)/JL Registrar(s) Listing Dats | Short Order
‘? oo FadmonalUnksied List HONELE 12210 FUNER GUPTA, HON ELE KSHITL SHAILENDRA(Bench ID:7116) 13-12-2023 | PO.
Aasaona nisies List O BLE ASH/VEI FUIZAR IAISHIRA, HON ELE 8 A H. RIZVI(Bench ID:7014) 22092023 |PO.
Aostrel It List o BLE FRITISER DIZAZER, HON BLE ASHUTOSH SRIVASTAVA(Bench ID 6556) 15092023 |PO.
feznoral Jnlsied List oM BLE FRITUNFER DI/AFER, RON BLE ASHUTOSH SRIVASTAVA(Bench ID 6556) 07072023 |PoO.
Sanoral/onksied List O ELE ASH AR FUNASU IS HRA, HON EL E VIKOD DItAKAR(Bench |D.6958) 17-03-2023 P.O.
Paci e/ nisied List FON BLE SUNITA AGRIEL, HON ELE ANJIVE SHUKLA(Bench ID 6931) 03032000 |Po.
AasuonalUnksed List O GLE SUNITA AGAIIAL. RON BLE NARD FRAEHA SHUKLA(Bench 1D 6955) 24022023 | PO.
AasmonalUnisied List AN BLE SUNITA AGRIIRL, WON BLE KAIRD FHABHA SHUKLA(Bench 10 6955) 17-02-2023 PO.
AosnonialUnisied Lst O BLE SURTTA RGRIGAL MO BLE NARD FRAEHA SHUKLA(Bench 10 6955) 10-02-2023 PO.
padaona/Urisied List HONBLE SUIITA AGARAAL HOWBLE Y881 CHANDRA DT (Beneh 10 6167) 03022023 [PoO.
Aadiona/Unieed Lt O BLE SURITA ACAIAL HON BLE Vi CHARDRA DT (Bench 10 6167) 26012023 | PO.
AdaonalUnlsted Ll RO BLE SUIITAAGAIIAL 1O BLE YV IPB CHARDRA DI T Bercn 1D 016/) 2001200 PO,
PasmonarUnisied Lt HONBLL SURITA AGAR (AL WO BLE Vi8] CHARDRA DI Benen D 6107) 3012020 o,
Adamona/Unisted Lt HOHBLE & SUN ARCHIVRL WU BL 3 ‘{Ai'd!_("'Wd)NAlllul(bcmn 1 6167) 06-01-2023 PO.
AddtonaUnisted List WO BLE 144040) FULAHIC GUP TA HON BLE JATANT BARERJBech 10 ©875) 222022 o,
AdatonalUntsted List WO BLE TA30] KIS GUPTA HON BLE 14D AZHA BUSAIN IDRiS(Berh 10 6922) 122002 |Po.
Fresh Ligt MO BLE A0 ) UMK GUILA HOAV BLE JATASI q{q{g VN‘).'ls::u- 1 879) 30-11.2022 | DATE FIXED
Fresh List HOWBLE W340) KUMARK GUPTA KON bLE JAYAIT BALRJIBaran 1) €879) 15-11-2022 | DATE FIXED
Fresh List HOT BLE 1A140) KUMAICGUF Th UM BLE JATANT BAE ). 19-10-2022 | DATE FIXED
Fresh List TN BLE WAI40) FUMAI GUPTA 18OI BLE KAJENDIGA KU IV (Berch 1D 6190) 37092022 |DATEFXED
Fresh List HON BLE MAIO ) FUMA GUITA HON BLE JATANT BANEIRJUBerwn 10 €579) 72002022 |OATEFIXED
Fresh Lizt RO BLE AN ] KUMAI GUP TA HON BLE JATANT BARERisron © €875) 500202 | DATE FoED
Put Up As-Fresh List HONBLE WANO) KUMRR GUP TA. HON BLE FAM IANGHAR RARAYAN MISHRABench 1D 6345) YR [T
VONBLE MANO ] KUMAR GUPTA, HON ELE RAM MANOHAR NARAYAN ILSHIA(Bench 1D 6849) T R [

Put Up As-Fresh List
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Hi s ANNEXURE R:
igh Court of Judicature at Allahabad —1%4
PENDING
S Case Status - WRIT - C ( WRIC )-[13751/2022]
Generated on : 22-02-2025 at 04:34:49 pm
Fliing No. WRIC/32597/2022 Flling Date : 09-05-2022
CNR UPHC010805512022 Date of Registration : 12-05-2022

Case Status

16th May 2022
— (Connected with WRIC/11692/2022)

First Hoaring Dato
Nexl Hearing Date

Slage of Caso For Admission
Coram
Bench Typo Division Bench
Causolist Type Additional/Unlisted List
Stoto UTTARPRADESH
District JHANSI
Petitioner/Respondent and their Advocate(s)
Potitionor Respondent
1. C/M SHREE DIGAMBAR JAIN PANCHAYAT SAMITI JHANS| AND 2 OTHERS 1. STATE OF U.P. AND 5 OTHERS
Advocate - KAMLESH KUMAR TIWARI(A/K0118/2012 ),Sr. Advocate(SA/2012 ) Advocate - GOPAL KRISHNA PANDEY(A/G0137/2012 ), AKLANK KUMAR JAIN(A/A2154/2013 )

Category Details

Category ANY OTHER WRIT PETITION NOT MENTIONED IN THE CODE BOOK (390000)
Sub Category ANY OTHER WRIT PETITION NOT MENTIONED IN THE CODE BOOK (390000)

|A Details

Date of Next / Disposal 1A
Applicati
pplication(s) Number Party Filing Date Status
WA/172022 (199066/2022) Classification :Stay C/M SHREE DIGAMBAR JAIN PANCHAYAT SAMITI JHANS| AND 2 OTHERS Vs STATE p ‘
Applicati AND 5 OTHERS 12—0 022~ Pending
RN Applied by (Advocate) : > y
Y
Listing History é% o
- "ov 7
Cause List Type Hopble Mr./Ms.(Or. Justica 1“{ Listing Date | Short Order
\In chamber of Reglstrar(s)/Jt. Registrar(s) q(&

Transferred AddrtionalUnlsted List HON'BLE MANOJ KUMAR GUPTA, HON'BLE KSHITIJ SHAILENDRA(Bench ID:7116) “?‘ D 13-12-2023 P.O.

22-09-2023 P.O.

HON'BLE ASHWAN| KUMAR MISHRA, HON'BLE S.AH. RIZVI(Bench 1D:7014)
HON'BLE PRITINKER DIWAKER, HON'BLE ASHUTOSH SRIVASTAVA(Bench ID:6556)
HON'BLE PRITINKER DIWAKER, HON'BLE ASHUTOSH SRIVASTAVA(Bench ID:6556)
HON'BLE ASHWANI KUMAR MISHRA, HON'BLE VINOD DIWAKAR(Bench ID:6958)
HON'BLE SUNITAAGARWAL, HON'BLE MANJIVE SHUKLA(Bench ID:6981)
HON'BLE SUNITA AGARWAL, HON'BLE NAND PRABHA SHUKLA(Bench ID:6955)
HON'BLE SUNITAAGARWAL, HON'BLE NAND PRABHA SHUKLA(Bench 1D:6955)
HON'BLE SUNITA AGARWAL, HON'BLE NAND PRABHA SHUKLA(Bench ID:6955)
HON'BLE SUNITAAGARWAL, HON'BLE VIPIN CHANDRA DIXIT(Bench ID:6167)
HON'BLE SUNITAAGARWAL, HON'BLE VIPIN CHANDRA DIXIT(Bench ID:6167)
HON'BLE SUNITAAGARWAL, HON'BLE VIPIN CHANDRA DIXIT(Bench ID:6167)

Addional/Unlisted List
Additonal/Unlisted List
Additional/Unisted List
Addvonal/Unlisted List
Additonal/Unlsted List
Addtional/Unlisted List
Addronal/Unlisted List
Addwonal/Unlisted List
Addonal/Unlisted List
Addiional/Unlisted List
Addonal/Unlisted List

15-09-2023 P.O.
07-07-2023 P.O.
17-03-2023 P.O.
03-03-2023 P.O.
24-02-2023 P.O.
17-02-2023 P.O.
10-02-2023 P.O.
03-02-2023 P.O.
28-01-2023 P.O.
20-01-2023 P.O.
13-01-2023 P.O.

Addional/Unlisted List HON'BLE SUNITAAGARWAL, HON'BLE VIPIN CHANDRA DIXIT(Bench ID:6167)

Addivonal/Unlisted List HON'BLE SUNITAAGARWAL, HON'BLE VIPIN CHANDRA DIXIT(Bench ID:6167) 06-01-2023 P.O.

Addiional/Unlisted List HON'ELE MANOJ KUMAR GUPTA, HON'BLE JAYANT BANERJI(Bench ID:6875) 23-12-2022 PO.

‘AddrionalUniisied List HON'BLE MANOJ KUMAR GUPTA, HON'BLE MOHD. AZHAR HUSAIN IDRIS|(Bench 1D:6922) 16-12-2022 P.O.

Fresh Ust HONBLE MANOJ KUMAR GUPTA, HON'BLE JAYANT BANERJI(Bench ID:6875) 30112022 | DATE FIXED

Fresh List HON'BLE MANOJ KUMAR GUPTA, HON'BLE JAYANT BANERJI(Bench 1D:6875) 15-11-2022 DATE FIXED

Fresh List HON'ELE MANOJ KUMAR GUPTA, HON'BLE JAYANT BANERJI(Bench ID:6875) 19-10-2022 DATE FIXED

Fresh List HONELE MANOJ KUMAR GUPTA, HON'BLE RAJENDRA KUMAR -IV(Bench ID:6196) 27.09.2022 | DATE FIXED

Fresh List HON'BLE MANOJ KUMAR GUPTA, HON'BLE JAYANT BANERJI(Bench ID:6875) 22-09-2022 DATE FIXED

Frosh List - HONBLE MANOJ KUMAR GUPTA, HON'BLE JAYANT BANERJI(Bench ID:6875) 1509-2022 | DATE FIXED

Pul UpAs-FreshUst HONBLE MANOJ KUMAR GUPTA, HON'BLE RAM MANOHAR NARAYAN MISHRA(Bench ID:6849) 09-09-2022 | P.O.

Pul Up As-Fresh Lst HON'BLE MANOJ KUMAR GUPTA, HON'BLE RAM MANOHAR NARAYAN MISHRA(Bench 1D:6849) 05-09-2022 Left Over

Frosh Us! HON'ELE MANOJ KUMAR GUPTA, HON'BLE RAM MANOHAR NARAYAN MISHRA(Bench ID:6849) 30-08-2022 P.O.

Frouh List HONBLE MANOJ KUMAR GUPTA, HON'BLE Dr. Y. K. SRIVASTAVA(Bench ID:6034) 05-082022 | DATE FIXED

Fresh List HON'BLE MANOJ KUMAR GUPTA, HON'BLE Dr, Y. K, SRIVASTAVA(Bench 1D:6034) 01-08-2022 P.O.

Frosh List HON'BLE MANOJ KUMAR GUPTA, HON'BLE Dr. Y, K. SRIVASTAVA(Bench 10:6034) 14-07-2022 Week Commencing

Frosh Llst HON'BLE MANOJ KUMAR GUPTA, HON'BLE Dr. Y. K. SRIVASTAVA(Bench 1D:6034) 07-07-2022 P.O.

Frosh List HON'BLE MANOJ KUMAR GUPTA, HON'BLE DINESH PATHAK(Bench 1D:6753) 26-05-2022

Frosh List HON'BLE ATTAU RAHMAN MASOODI, HON'BLE VIKRAM D CHAUHAN (Bench ID:6767) 20-05-2022

Fresh List HON'BLE ATTAU RAHMAN MASOODI, HON'BLE VIKRAM D CHAUHAN(Bench I1D:6767) 16-05-2022 PO.
Order/Judgement

L4 Date Order/Judgoment

1 16-00-2022 vied

2 05-08-2022 viow

3 26-05-2022 viewr
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